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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).10380/2013
(From the judgenent and order dated 02/09/2013 in GA No.1375/1991 of the
H GH COURT OF JUDI CATURE AT ALLAHABAD)
ZULFI QAR Petitioner(s)
VERSUS

STATE OF U. P. Respondent ( s)
(Wth appl n(s) for exenption fromfiling OT., bail and

of fice report)

Date: 06/01/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE H.L. DATTU
HON BLE MR JUSTICE S. A. BOBDE
For Petitioner(s) M. Rauf Rahi m Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Post this matt er next week al ong with SLP(C)
No.......... Di ary No. 37832.
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